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 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/members.

 HON.  SPEAKER:  Now,  Papers  to  be  Laid  on  the  Table.

 सूक्ष्म,  लघु  और  मध्यम  उद्यम  मंत्री  (oft  कलराज  शिशु)  :  अध्यक्ष  महोदया,  मैं  निम्नलिखित  पतू  सभा  पटल  पर  रखता

 (1)  कंपनी  अधिनियम,  1956  की  धारा  619क की  उपधारा  (1)  के  अंतर्गत  निम्नलिखित  पत्ों  की  एक-एक  पूति  (हिन्दी  तथा  अंग्रेजी  संस्करण  )(:-

 (क)  (एक)  अंडमान  एण्ड  निकोबार  आईलैण्ड्स  डंटी्ोेड  डेवलपमेंट  कारपोरेशन  लिमिटेड,  पोर्ट
 ब्लेयर  के  वर्ष  2013-2014  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  के  बारे  में  वितरण|

 (ठो)  अंडमान  एण्ड  निकोबार  आईलैण्ड्स  इंटीग्रेटेड  डेवलपमेंट  कारपोरेशन  लिमिटेड,  पोर्ट
 ब्लेयर  का  वर्ष  2013-2014  का  वार्षिक  पूति वेदन,  लेखापरीक्षित  लेखे  तथा  उन  पर
 foricqep-aarcrarsigra cbt fecaftren | की  टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  2334/16/15]

 (ख)  (एक)  ओमनी बस  इंडस्ट्रियल  डेवलपमेंट  कारपोरेशन  ऑफ  मन  एण्ड  दीव  एण्ड  दादर  एण्ड
 नागर  हवेली  लिमिटेड,  नानी  दमन  के  वर्ष  2013-2014  के  कार्यकरण की  सरकार
 द्वारा  समीक्षा  |

 (दो)  ओमनी बस  इंडस्ट्रियल  डेवलपमेंट  कारपोरेशन  ऑफ  दमन  एण्ड  दी  एण्ड  दादर  एण्ड
 नागर  हवेली  लिमिटेड,  नानी  दमन  का  वर्ष  2013-2014  का  वार्षिक  पूति वेदन,
 लेरापटीक्षित  लेखे  तथा  उन  पर  जियंतूक-महालेखापरीक्षक की  टिप्पणियां  |

 (2)  उपर्युक्त  (1)  में  उल्लिखित  पतों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाले  दो  विवरण  (हिन्दी  तथा  अंग्रूजी  संस्करण  )|

 [Placed  in  Library,  See  No.  LT  2335/16/15]

 (3)  (एक)  नेशनल  इंस्टिट्यूट  फॉर  मास्को,  स्मॉल  एण्ड  मीडियम  इंटरप्राइजेज,  उस्ताद  के  व्
 2013-2014 के  तार्षिक  पूतिवेठल  की  एक  पूति  (हिन्दी  तथा  अंगूठी  संस्करण)  तथा
 लेरापटीक्षित  लेखे

 (दो)  नेशनल  इंस्टिट्यूट  फॉर  माइक,  स्मॉल  एण्ड  मीडियम  इंटरप्राइजेज,  हैदराबाद  के  at
 2013-2014  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  के  बारे  में  विवरण  (oct  तथा
 अंवेजी  संस्करण  )  |

 (4)  उपर्युक्त  (3)  में  उल्लिखित  पतों  को  सभा  पटल  पर  रखनें  में  हुए  विलम्ब  के  कारण  द्शनें  वाला  विवरण  (हिन्दी  तथा  अंग्रजी  संस्करण]  |

 [Placed  in  Library,  See  No.  LT  2336/16/15]

 (5)  (एक)  महात्मा  गाँधी  इंस्टिट्यूट फॉर  रूरल  इंडूस्ट्रिटलाइजेशन,  वर्धा के  वर्ष  2013-2014  के
 तार्षिक  Yferdgor bt wep yfer की  एक  पूति  (हिन्दी  तथा  अंवेजी  संस्करण)  तथा  ले सता परीक्षित लेखे|

 (ठो)  _  महात्मा  गाँधी  इंस्टिट्यूट  फॉर  रूरल  इंडूस्ट्रियलाइजेशल,  वर्धा के  वर्ष  2013-2014 के
 कार्यकरण  की  सरकार  द्वारा  समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  अंग्रजी  संस्करण  )  |

 (6)  उपर्युक्त  (5)  में  उल्लिखित  पतों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी  तथा  अंग्रूजी  संस्करण)

 [Placed  in  Library,  See  No.  LT  2337/16/15]

 जनजातीय  कार्य  aft  (शी  तुटह  ओराम)  :  अध्यक्ष  महोठया,  मैं  नेशनल  शिडयूल्ड  ट्राइबल  फाइनेंस  एंड  डेवलपमेंट  कारपोरेशन  तथा  जनजातीय  कार्य  मंत्रालय  के  बीच  वर्ष  2015-2016  के  लिए  भ्
 समझौता  ज्ञापन  की  एक  पूति  (हिन्दी  तथा  अंवेजी  संस्करण)  सभा  पटल  पर  रखता  हूं।

 [Placed  in  Library,  See  No.  LT  2338/16/15]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  LABOUR  AND  EMPLOYMENT  (SHRI  BANDARU  DATTATREYA):  Madam,  I  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  V.  V.  Giri  National  Labour  Institute,  Noida,  for  the  year  2012-2013,  alongwith
 Audited  Accounts.



 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  V.  V.  Giri  National  Labour  In  Institute,  Noida,
 for  the  year  2012-13.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  2339/16/15]

 (3)  A  copy  of  the  Financial  Estimates  and  Performance  Budget  (Hindi  and  English  versions)  of  the  Employeesਂ  State  Insurance  Corporation,  New
 Delhi,  for  the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  2340/16/15]

 (4)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Employeesਂ  Provident  Fund  Organisation,  New  Delhi,  for  the  year  2013-2014.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Employeesਂ  Provident  Fund  Organisation,  New  Delhi,  for  the  year  2013-2014,
 together  with  Audit  Report  thereon.

 (5)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (4)  above.

 [Placed  in  Library,  See  No.  LT  2341/16/15]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  POWER,  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  COAL  AND  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  NEW  AND  RENEWABLE  ENERGY  (SHRI  PIYUSH  GOYAL):  Madam,  on  behalf  of  my  colleague,  Shri  Dharmendra  Pradhan,  I  beg  to  lay  on
 the  Table:-

 (1)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions) :-

 (i)  Memorandum  of  Understanding  between  the  Hindustan  Petroleum  Corporation  Limited  and  the  Ministry  of  Petroleum  and  Natural  Gas  for
 the  year  2015-2016.

 [Placed  in  Library,  See  No.  LT  2342/16/15]

 (ii)  Memorandum  of  Understanding  between  the  Indian  Oil  Corporation  Limited  and  the  Ministry  of  Petroleum  and  Natural  Gas  for  the  year
 2015-2016.

 [Placed  in  Library,  See  No.  LT  2343/16/15]

 (iii)  Memorandum  of  Understanding  between  the  Biecco  Corporation  Limited  and  the  Ministry  of  Petroleum  and  Natural  Gas  for  the  year  2015-
 2016.

 [Placed  in  Library,  See  No.  LT  2344/16/15]

 (iv)  Memorandum  of  Understanding  between  the  Balmer  Lawrie  and  Company  Limited  and  the  Ministry  of  Petroleum  and  Natural  Gas  for  the

 year  2015-2016.

 [Placed  in  Library,  See  No.  LT  2345/16/15]

 (v)  Memorandum  of  Understanding  between  the  Bharat  Petroleum  Corporation  Limited  and  the  Ministry  of  Petroleum  and  Natural  Gas  for  the

 year  2015-2016.

 [Placed  in  Library,  See  No.  LT  2346/16/15]

 (2)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-
 section  (1)  of  Section  619A  of  the  Companies  Act,  1956:-

 (i)  Review  by  the  Government  of  the  working  of  the  Indian  Strategic
 Petroleum  Reserves  Limited,  Noida,  for  the  year  2013-2014.

 (ii)  |  Annual  Report  of  the  Indian  Strategic  Petroleum  Reserves  Limited,
 Noida,  for  the  year  2013-2014  alongwith  Audited  Accounts  and
 comments  of  the  Comptroller  and  Auditor  General  thereon.

 (3)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying
 the  papers  mentioned  at  (2)  above.

 [Placed  in  Library,  See  No.  LT  2347/16/15]



 (4)  A  copy  of  the  Kerosene  (Restriction  on  Use  and  Fixation  of  Ceiling  Price)  Amendment  Order,  2015  (Hindi  and  English  versions)  published  in

 Notification  No.  G.S.R.  41(E)  in  Gazette  of  India  dated  191  January,  2015  under  sub-section  (3)  of  Section  6  of  the  Essential  Commodities  Act,  1955

 together  with  a  corrigendum  thereto  published  in  Notification  No.  G.S.R.89(E)  (Hindi  version  only)  dated  137  February,  2015.

 (5  (ू)

 (ii)

 A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Oil

 Industry  Development  Board,  New  Delhi,  for  the  year  2013-2014,
 along  with  Audited  Accounts.
 A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Oil  Industry  Development
 Board,  New  Delhi,  for  the  year  2013-2014.

 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying
 the  papers  mentioned  at  (5)  above.

 [Placed  in  Library,  See  No.  LT  2348/16/15]

 [Placed  in  Library,  See  No.  LT  2349/16/15]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  CULTURE,  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  TOURISM  AND  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  CIVIL  AVIATION  (DR.  MAHESH  SHARMA):  Madam,  I  beg  to  lay  on  the  Table:-

 (1)  A  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  Airports  Authority  of  India  and  the  Ministry  of  Civil
 Aviation  for  the  year  2015-2016.

 (2)  (i)

 (ii)

 A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Indian  Museum,  Kolkata,  for  the  year  2013-2014,  along  with
 Audited  Accounts.
 A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Indian  Museum,  Kolkata,  for  the

 year  2013-2014.
 (3)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying

 the  papers  mentioned  at  (2)  above.

 [Placed  in  Library,  See  No.  LT  2350/16/15]

 [Placed  in  Library,  See  No.  LT  2351/16/15]

 खान  मंत्री  तथा  इस्पात  मंत्री  (शी  नरेन्द्र  सिंह  तोमर):  अध्यक्ष  महोदया,  मैँ  अपने  सहयोगी  oft  विष्णु  Sa  साय  की  ओर  से  निम्नलिखित  पता  सभा  पटल  पर  रखता

 (1)  निम्नलिखित  पतों  की  एक-एक  पूति  (feodt  तथा  अंेजी  संस्करण) ४:-

 (एक)  usta  इस्पात  निगम  लिमिटेड  तथा  खान  मंत्रालय के  बीच  वर्ष  2015-

 (ठो)

 (तीन)

 2016  के  लिए  हुआ  समझौता  ज्ञापल  |

 [Placed  in  Library,  See  No.  LT  2352/16/15]
 एनएमडीसी लिमिटेड  तथा  इस्पात  गंतुालय  के  बीच  वर्ष  2015-2016  के  लिए
 हुआ  समझौता  ज्ञापल  |

 [Placed  in  Library,  See  No.  LT  2353/16/15]

 हिंदुस्तान  स्टील वर्क्स  कंस्ट्रक्शन  लिमिटेड  तथा  इस्पात  मंत्रालय  के  बीच  तर्ष
 2015-2016  के  लिए  हुआ  समझौता  ज्ञापल  |

 [Placed  in  Library,  See  No.  LT  2354/16/15]

 भारतीय  स्टील  प्राधिकरण  लिमिटेड  तथा  इस्पात  मंत्रालय  के  बीच  वर्ष  2015-
 2016  के  लिए  हुआ  समझौता  ज्ञापल  |

 [Placed  in  Library,  See  No.  LT  2355/16/15]
 एम एसटीसी  लिमिटेड  तथा  इस्पात  मंत्रालय  के  बीच  वर्ष,  2015-2016 के  लिए
 हुआ  समझौता  ज्ञापल  |



 [Placed  in  Library,  See  No.  LT  2356/16/15]

 (we)  केआईओसीएल  लिमिटेड  तथा  इस्पात  मंत्रालय  के  बीच  वर्ष  2015-2016  के
 लिए  हुआ  समझौता  ज्ञापल  |

 [Placed  in  Library,  See  No.  LT  2357/16/15]

 (सात)  _  मिनरल  एक्सप्लोरेशन  कारपोरेशन  लिमिटेड  तथा  खान  मंत्रालय  के  बीच  वर्ष
 2015-2016  के  लिए  हुआ  समझौता  ज्ञापन  |

 [Placed  in  Library,  See  No.  LT  2358/16/15]

 (आठ)  3.0  कॉपर  लिमिटेड  तथा  खान  मंत्रालय  के  बीच  वर्ष  2015-2016  के
 लिए  हुआ  समझौता  ज्ञापन  |

 [Placed  in  Library,  See  No.  LT  2359/16/15]

 (at)  नेशनल  एल्युमीनियम  कंपनी  लिमिटेड  तथा  खान  मंत्रालय के  बीत  वर्ष
 2015-2016  के  लिए  हुआ  समझौता  ज्ञापन  |

 [Placed  in  Library,  See  No.  LT  2360/16/15]
 (ca)  _  मकान  लिमिटेड  तथा  खान  मंत्रालय  के  बीच  वर्ष  2015-2016  &  लिए  हुआ

 समझौता  ज्ञापन  |

 [Placed  in  Library,  See  No.  LT  2361/16/15]

 (2)  खान  और  खनिज  (विकास  और  विनियमन)  अधिनियम,  1957  की  धारा  28  की  उप-धारा  (1)  के  अंतर्गत  अधिसूचना  संख्या  का.आ.  423(अ)  जो  10  फरवरी,  2015

 के  भारत  के  राजपतू  में  yore  हुई  थी  तथा  जिसके  द्वारा  उसमें  उल्लिखित  31  खनिजों  को  लघु  खनिजों  के  रूप  में  घोषित  किया  गया  है,  की  एक  पूति  (ठिल्‍ठी  तथा  अंवरेजी
 संस्करण)

 [Placed  in  Library,  See  No.  LT  2362/16/15]

 12.01  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 14"  to  igth  Reports


